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RAJYA SABHA 
Friday, the 2nd August, 1991/11 Sravana, 

1913 (Saka) 

The House met at eleven of the clock Mr. 
Chairman in the chair. 

ORAL ANSWERS  TO QUESTIONS 

Availability of     Dhara OU in     Selected 
Cities 

*281. SHRI B. K. HARIPRASAD: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether it is a fact that Dhara vegetable 
oil is now the product leader in the country; 

(b) whether Dhara Oil is being marketed 
only in few selected cities and if so, which are 
those cities; and the reasons therefor; and 

(c) whether Dhara oil is being market 
ed in Tetrapack which involves royalty in 
hard currency, high packaging costs and 
denudation of scarce forests? 

THE MINISTER OF STATE IN THE 
MINISTRY  OF AGRICULTURE  (SHRI 
MULLAPPALLY     RAMACHANDRAN); 
(a) Yes, Sir. 

(b) No, Sir. Dhara is being marketed in a 
large number of cities in Maharash-rashtra, 
Haryana, Punjab, Jammu & Kashmir, 
Himachal Pradesh; Gujarat, Uttar Pradesh, 
Goa, the Union Territories of Delhi and 
Chandigarh and in Calcutta metropolitan area. 

(c) NDDB is packaging Dhara Oil in 
tetrapack. Use of the tetrapack system for 
Dhara does not involve payment of any royalty 
in hard currency. Tetrapack is more 
economical and efficient than tin or any other 
comparable packaging. This system apart from 
being tamper-proof, involves minimum 
handling loss and utmost efficiency in 
transporting over long distances. While it is 
desirable . to, generally reduce usage of paper, 
the only satisfactory leak-proof packaging 
available with NDDB when it was appointed 
the market intervention agency was tetra-305 
RS. 

brik.   Hence, NDDB had no alternative, but 
to use it. 

SHRI B. K. HARIPRASAD: Sir, the reply 
given by the hon. Minister clearly shows now 
the Ministry has neglected some of the States 
in the South. Dhara oil is basically an 
imported rape-seed oil blended with soyabean 
oil, gifted to our country by USA and Canada, 
for the cooperatives. We have been receiving 
this oil since 1977, but we have railed to incr-
ease the domestic production. I would like to 
know from the hon. Minister why this 
vegetable oil has been sold to the traders 
instead of to the consumers or through the 
public distribution system. Almost 40 percent 
of the vegetable oil from 1986 has been sold 
to the. federation in Gujarat only 3 per cent in 
Madhya Pradesh and 5 per cent in Karnataka. 
Nothing to tha Southern States other parts of 
the South, and the Northern Region. 

THE MINISTER OF AGRICULTURE 
(SHRI  BALRAM JAKHAR):  Mr. Chair, man, 
Sir, the allocation of palm oil is not there. We 
do not receive  any palm oil. We   are  having  
only   groundnut  oil   and mustard  oil.   This  
Dhara  oil  was  intro duced, by way of a 
market intervention scheme, to maintain the 
price level.    This came   into  the  market   
only  three  years back.    At that    time,    it 
was only 7,500 tonnes.    Subsequently,     it     
increased  to 19,000 tonnes, 73,000 tonnes and 
1,50,000 tonnes.   There is    not   question    of 
any differentiation.' Somewhere,   we   had   to 
start.   If it starts at one place, the people from 
some other place would  ask- 'Why did it not. 
start .from  our place?'     Next, year   we are 
planning to increase this to 300,000   tonnes  so   
that   we   can      have more even distribution. 
We are trying to cover as  many areas as 
possible.    There is no differentiation in that.    
We are not- • going to do that. In the case of 
Kam-taka, we sunply other varieties.   In fact, 
the Kamataka  Oil     Federation is selling 
miustard oil. groundnut oil and Sunflower oil 
under the brand     names SafoIa and Sun Gold 
in packs of 1 kg., 2 kgs. and 5 kg.   It as about 
100 tonnes per month. 

SHRI B. K. HARIPRASAD:    I would like-
to-know from    the    hon.    Minister whethe- 
it. is a fact that old-and woraout tetrapack    
machines were imported    just 
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under one single tender by cleverly putting 
some terms and riders in file original tender? 
Why were such old machines imported? Even 
after ten years, some of these machines are 
working at 0—20 per cent when the actual 
capacity is about '35 per cent. Is it a fact and, 
if so, whether the C&A.G. would be asked to 
enquire into this scandal which had appeared 
some time back in the leading magazines of 
the country? 

SHRI BALRAM JAKHAR: Sir, the 
quantity of groundnut oil and rapeseed oil 
which we are producing has to be packed. As 
the production goes up, we are going to use 
more and more package material. I do not 
think there are any irregularities in this. This 
is the best way of packing it. This is the best 
oil which is in great demand in the country 
today. 

SHRI B. K. HARIPARASAD: I wanted to 
know whether old and wornout machines 
were imported. 

SHRI BALRAM JAKHAR: Why should 
we allow? In fact these machines are working 
perfectly. You can come and see. I will show 
it to you. I saw it the other day. 

 

 

SHRI H. HAMNUMANTHAPEA: The 
Minister has staled about the Kamataka Oil  
Federation.   I  come from  the  area 
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c where groundnut oil is produced.   A lot : of 
complaints are coming about this Oil Federation 
that there is a lot of adulteration.    I am told, 
even engine oil is refined and sent to the 
Federation.   There is 'no check at the level of 
purchasing. Also, "a number of oil    mills    
have come up. ' They  send  even     sometimes 
water,  two tanks of oil and one tank of water, 
and get  full  money  for  that.   Various  com-
plaints, have been received and also sent to the 
Federation.    I would request you to  see  how 
this practice can be curbed. Secondly, NDDB's 
main responsibility was to  provide  milk and 
milk products.      I certainly appreciate  the  
efficient management of NDDB, but it has    got    
to    go throughout the  country,  beyond  
Gujarat. Oil  product  is  a  basic  necessity  of  
the people and NDDB     need not be loaded 
with this burden of oil distribution.    Let it carry 
on with the milk and milk products.   Let there 
be another organisation with efficient     
management to take over oil. 

Will   the   hon.   Minister   consider   these 
suggestions? 
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SHRI SOM PAL: Honourable Chairman, I 
do recognize that NDDB has acquired, during 
the Past ' years, a welcome ' capability of 
influencing market prices in favour of 
consumers through its market intervention 
operations, but one of its primary objectives is 
to provide support to the farmers at the time of 
harvest through bulk purchases of oilseeds and 
oil in the market. During the past two years it 
has been observed that NDDB start their 
operations much after the harvest and thereby 
do not provide the required support to the 
producers, Rather, in that way they provide 
Support to the traders who have already 
acquired the crop. So my question through 
you, Sir, is will the honourable Minister consi-
der! giving a directive to the NDDB that they 
start their purchase operations right at the time 
of beginning of the harvest? 

SHRI BALRAM JAKHAR: I can as 
sure "the honourable Member that nothing 
will be spared to safeguard the interests 
of the farmers. Not only that. We have 
made tank farms here. I would like to 
show the honorable Member, some day, 
what we envisage to do. Because we 
have got more than 100,000 tonnes of 
storage capacity only at Delhi, we have 
to purchase and store it to use it later on 
for equitable distribution.-      

SHRI SOM PAL My. particular ques-tion, 
is about a directive regarding the date of 
starting purchases. 

 

Running of Goods Train without a 
Driver' 

282.  SHRI HARVENDRA SINGH 
HANSPAL:t 

SHRI GHUFRAN AZAM; 

Will the Minister of RAILWAYS    be 
pleased to state: 

(a) whether a goods train covered nearly 
103 km. without driver on the Moradabad line 
on the" 19th July, 1991 at a speed of 60 km. 
as reported in the Indian Express dated the 
21st July,  1991; 

(b) if so, the -details thereof; 

(c) whether Government have ordered a 
probe into the incident;" and 

(d) if so, the action. Government propose to 
take against the erring officials so as to 
Obviate, the recurrence of such are incident?    

"THE MINISTER OF STATE IN THE 
MINISTRY -OF . RAILWAYS (SHRl 
MALLIKARJUN  (a) Yes, Sir. The irate 

t The. question was actually, asked on tha 
floor of the House by Shri Harvendra 
Singh Hanspal.      

SHRI BALRAM JAKHAR: I will    do 
everything    possible.   Don't worry about 
it. 


